Tripura Agriculture Services Rules,
1989.

(As Amended upto 4™ Amendment Rules, dt. 22.11.2018).
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GOVERMME /T OF TRIPURA

DEPARTMENT CF AGRICULTURE
s

No.F.4(15)-Agri(C)/8e-89, Dated, Agartala, thegﬁf%nuarys?Q?O

NOTIFICATION

L e T T =

In exercise of the powers conferred by proviso to
article 309 of the Constitution of India and of a:il otier
powers enabling him in this behalf, the Governor af Trisura
is pleased to make in consultation with Tripura ~utlic
Service Commission, the following Rules regulating the
recruitment and the conditiosns of the service of the persc:.:
a@pointéd to the Tripura Agriculture Service nameliy:-

1. Short title and commencement :

These rules may be called “Tripura Agriculture
Service Ru1e5,1989“

They shall come into force from the, date of
their publication in the offieial gazett:.

€ e Defination @

In these rules unless there is anvthing:r pugnart
to the subject or coatext:-

“(a) YAppointing suthority" means tre aut or ity
competent to make suharﬂqtive/ter o Ery
appointment to the respective grade of
service.

(b) "Commission" means Tripura-Public S rvice

Commission.

{(¢) "Goveroment® means State Government of

Tripura.
(d) T"Governor® means the Governor of Tripura,
(e} "Service" means The Tripuré Agriculture

Service., (In short T.A.S.)

(£f) T"™Member® of the Service" means a person
appointed in a substantive capacity teo
any of the grade of the service and
includes a person apbointed on probation,

{g) "Year" means Calender year.

(h) YDuty Post" means any post specificd in
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of the Service :

na
-
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(i) "Schedule" means schedule appended to
thezse rules,

(J) "Basic Agricultural Qualification" means
recommended Agricultural gualification
specified in the schedule appended to these
rules,

(k) "Selection Committee® means Committee
constituted under Rule 10,

Constitution of the Tripurs sgriculture

Service and its classificztica @

(1) On =znd freom trne dzke of commencement of these
rules, trnzre s2=211 Te ccnstituted =2 state
service to te «nown =25 Tripura Agriculture

Service,

(i1)The service sh=1l have 5(five) grades
namely:-

4) TAS Grade-I(a)
TAS Grade-I(b)

11) TAS Grade-I1
iii) TAS Grade-ITI
iv) TAS Grade-IV
v) TAS Grade-V

(iii) The post im TAS ¢ from Grade-I *to Grade-V
shall be Gazetted and the classification
of Grades shall be as per provision in the
General order of clagsification of the
State Civil Service post #s ilssued by the
Government from time to time.

Authorised perminent strength

o b o M e £ o st

(i} The authorised permanent strength of the
service grade wise and the nature of posts
‘included therein shall be as gpecified in
the FPirst Schedule.

(ii) The Governor, subject to such condition
and limitation ag may be prescribed by
hiim in this behalf may by order create
Temporary or permanent duty posts exclude
any duty post for .such period as may be
specified therein. '
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. Same as provided in Rule 9, =vuo
the Service after commence/of t sha 1l
be made in the following manner

1) Appointment to the Grade-I(z) -

EN

Appointment to the post of Dirsctor shall be
made by promotion of Additionsi Dirsciors
having minimum degree of Z,.Scfagri) /E.Sc(Horti
or eguivalent with not 1225 Tnan three years
regular service in t 2at srzde on the basis of
merit with due regard T ssniority as par
.fecomﬁendatlen of thv Selzctisn Committee
failing that by dirsct recruitment on the
recommendation of trne CZomrission or  on

deputation,

ii) Anvointment to the Zradz-I(b) -
5 ,

Appointment to tre cf additional Tiirectors
shall be made Ty ¢ on of officers In
Grade-II having =int degree of T.Sc(azri)/
.uo(Eotfl ) or souivelent witn not less than
five vesrs reglicr zervice 1n tnzt grade on the
basis oﬁ merit wizTrs Zug reg=r2 To sealority as
per recommanizTicn oI Trne 3slsctlion Comrdttec
falling “hat tv direct recruitmeant on  =he
recommend=ticze oI tne Commission or on

deputation,

ii) Apnointrent t: =ne Grade-II -
Appoilntrment To tne Grade-11 of the Service .
shall be made Ty growoflon of officers Ia
Grade~III havisg minimum degree of t.sclagri)/
B,Sc(Horti,) or equivalent with not les: than
flve yenrs regular service in that grado sn
the basis 2f merit with due regard to
seniority =3 per recommendation™of the _
Selection Commitiee failing that by direct
recruitrent on the recommendation of tle
Commission or oca-deputation,

Ut

iv) Appointment to the Grade-III -

Appointment to the Grade-IIT of the Servise
shall be made by pramotlan of officers in
Grade-IV having minimum degree of B,Sc{bgri)/
B.So{Horti) or equivalent with not less than
five yeors regular service in that grade nan
the basis of merit with regard seaniority as
per recommendzation of the Selection Committee
failing that by direct recruitment on the
recommendation of the Commission or on
deputation,
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v) ~ppointment to the Grade~IV -

Appointment to the Grade-IV of the Service shzll be
made by promotion of officer in Grade-V having not
less than seven vears regular service in thet grade
o1 the Dasis of merit with due regard to oéflafity
a8 per recommendation of the Selection Commitltec
fﬁlllﬂg that by dl{eCt reoruitmaat on the i Commen-

Provzded that in rwspect of the poqts meant Jor
research and teaching =poointment in the grade
ghall e made on ¢u1f11“c nt of the requirement
specified in Second Schedule, and

Provided further thst in the event of non avnil-
ability of officers having requisite qualificntion
for promotion to resezrcihftezching. posts of the
grade such posts shall bte filled up by direct
recruitment through the Commission in the nanner
indicated in Rule &,

vi) Aoopointment to the Grade-V -

Apoointment to the Grade-V of the Service shsll be
made by direct recruitnent t%rsugh the Trirsurn
Public Service Commission in tre mznaer iadicated
in Rule 8,

Direct Recrultment :

Direct recruitment to the Service shz1l be made >3n the
recommendation of the Commission snd the Commission
after necessary selection shall forward to the 3t-te
Govermment a 1list, arranged in order of merit, of Tic
candidates who have gualified ty such staadzrd 8

Commission may determine for selecticn,
Inclusion to the 1list sh2ll not
gonfer right to appoiastment:

The inclusion of a candidate's azme in the 1list -zcome
mended by the Commission as direct recruit shall coafer

no right to appeointment unless the Goveracr is s tisfiel

‘\

after such enqguiry as may be considered necessary thet
the candidate 1s suitable in =211 respect for appointment
to the Service and an actual offer of 2ppointment is
made,

Eligibility n»nd qualification
for direct recruifs 3

A candidate for direct recruitment to the Grade-IV and
Grade-V shall have the qualification as mentioned in
the Second Schedule 2and satisfy the other conditions
as specified in Third Scheduls,

Nav
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Initi=] Constitution of

ervice ¢

(1)

(2)

[ mossessing
degree

in Agri-
culture/
Horticul-
ture who

is

.

Grade-V |

An Officer having B,Sc{Agri)/B.Sc(Horti )
Degree or eguiv~lent gqurlification who is
already 1in service =znd holding = post i1 the
rank of Agricultural Cfficer on regular basis
at the commencement of these Rules shall be
eligible for appointwent to the Service on
the basis of seniority subject to reje.tion

of unfit as per recommendition of the Ccommittiee.

Grade-1V,

An officer/ already in service and holding =
post in tEE rank of Supdt. of Agriculture and
Assistant Director on regular basis at the
Yid¢ commencement of these Rules shall be
eligible for appointment to the Service on
the bazis of senicrity subject to rejection
of unfit as per recommendation of the
Committee, '

(3)/4n officer possessing Degree in Agriculture/
[Grade-III

(4)

(%)

Horticulture who ig already in service and
holding n post in the raznk of Deputy Director
of Agriculture and quivalent on regulnr bLasis
at the commencement of these Rules sh~ll b:
eligible for appointment to the Service on
the Dbasis of seniority sublject to rejfection
of unfit as per recommendation of t:=2
Comnmittec,

Grade-11,

An cofficer wDossessing a Degree in Agricultaref
Horticulture who is =nlre=dy in service and
holding 2 nost in the rank of Joint Lirector
of Agriculture or equivalent on regular bacis
at the commencement of these Rules sh2ll be
eligivle for appolntment Tofthe Service on

the basis of seniority subiect to rejection

of unfit as per recommendati-n of the
Committee, _.
Grade-T{L).

An officer possessing a Dogree in Agriculture/
Horticulture who is already in service and
holding o post of Additionsl Director of
Agriculture/Horticulture or equivalent on
regulsr basls at the commencement of these
Rules sh=all be eligible for appoiantment to

the Service on the basis of seniority

subject to rejection of unfit as per
recomrendation of the Committee,



(6)

(7

10.

(1) RthUitﬁ@ﬂT by ;rowotl

onstituti

s wm

o

Gf"idt ""1( ) .

An officer already in service and holdine a
post in the rank of Director of agriculture/
Direckor of Horticulture/Director, State Land
Eoard or equlivalent on reguiﬁr baz’e at
the oommancement of thege Rules shall Lo ™
eligible for aooointment to The Servic: on

the basis of seniority subdect to rejection of
unfit s ner recommedation of the Commiitee,

Use

An officer having b,Sc(hegri) /E.Sc(Hortiy
Degree or eguivalient quqlifis:tion who i
alre=dy in service under the Government of
Trirura in the equiv=lent r”QKS of different

grotzs oI this Serwvice in =2 Depzartment ovher
Lnzr Azriculturs Zs;zrtmeht shzl1l te =sligible
feor stscriticn is tre zicrovricte graces of
Tre Ssrvice Troviisd se/fsvnz exerciess an
CLETion witn trior conssnT of nis/ner emnloyer
to rome oveEr to tne z=rvics witnin o period
of 3ix montrns from Tros 22t oI znutlication
of the Rules =znd their cozses =azll be decided
15 per recommendation of the Zormittee., Their & -
1ﬂt‘f ge senlority in the g¢adrz =nall be '
determined as per principlss for Jeterminz-

tion of seniority. r

Qagaﬁgwgyéﬁﬁﬂ%gﬁééz

¥
Hb]
-

RN R I
Grode-I1T and Grade-IIT uﬁdef Auie 5 =znd
initial nosorptica of officers in thense- - “
Grodes under Rule 2 sr=11 Ye wade on  the
recommendation of = Szlection Committie

consisting of :-
Chairman:
(1) Chairmen of

20 2
most Secreviry T2 tne Government to be
nowin=tes Ty tne Chief Secretary,

Lisre
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(i31) ext by Tremotion in Grade-IV uaor
nd Initisi absorction of officers
~IV and Grade-V under Rule 9 sinil
on the recommendation of = Selection
o= consisting of -
"Three Secretaries to the Gover maat
- to be nominated by the Chief Sccretrry
and 2 representative of Tribal elfarc
Department. Senlor-most Secretary 4
shall 2ct as Chairman®,
10(=). Probation :
(1) Bvery person asppointed under Rule % or
Rule 9 of the Service shall be on prob~tion
for » period of two years provided that the
Governor may in case of any person extond or
.. reduce the period of probation.

(ii) A person on probation shall- 1iable to e
discharged from service any time without
asgigning any re=ason,

(B} A person appointed under rule 5 or 9 to tho
Service sha2ll undergo such training and pass
during the period of probation such departiental
examination as the Government may from tim: To

time proscribe provided that the Covernor may

exempt, subject to such condition
either wholly or partly from such
departmental examination any pers

ss/may 1.

training
o5

2ppois

pose
or
Ted

under rule 5 or 9,

1. COﬁflfmJtlDﬁa

A person who has been declared to n=ave
satisfactorily conmpleted his period of
probation may be confirmed in the Service,

ot

12, Duty posk:

Every duty post ghall be
the Service or an offic
under Rules,

d by = member of
jejele iq+ed to officiate

13, the Grade &

ost 3

Appointment to
ant_to the pos
411 =appointments to the Service shall be made
in the grade viz, Grade-I to Grade«~V as the
case may be and not agninst any specific post
included in the Service,



.

15.

i) No person wno h=s more than one wife liviag,

or who ‘having =2 spouse living, marries in

any case 1n wnich such marrigge is void oy

rezsen of its toxing plzce during the liie

time of sucn spouse, shall be eligible {or

=Trolntment To tns 3orvice,
2n wrose marrizges I1s vold by rensson of
sban? neving = wifs 1iving =2t th: tire of
2rrizgzse  or wno 228 married 2 person who
wife living a2t tne time of such morringe,
te eligitle for =ppointment to in
K ‘

Provided that the Governor may, LI 3= isfied
thot th@re are special grounds for,so agering
XXBERX exempt any person from the O?ﬁ_itiOﬂ

of this Rule,

Pay_and allowances :

g
n

The scale of pay attached to the vaorious Grde
to the Service shall be as under:-

ades scale of may

FropSheteiit B R

rade~I1{a) &.4000-5900/~ .

0 EQ
ity

~ilowraces o3 omay be
tiogndd by CGovi, from

TiTe .

ime to time,
Grode-IT B B2NT~5E0C /= rlus allownaces n may be
“QCfLQn“” by Cov:. from

tire to time.
Grade-I11 56,3000=5002/- plus allowances ¢ may be
ganctioned by Govi. from

. time To Time,
Grade~-IV  ®&,2700-4530/- plus ~llowances .as may be
- ganctioned by Govit, from

time to tine.
Greade-V B, 2000447 Y/ - plus ~llowances 115 may bhe
sanctlioned by Govt, from

Time To time

Grade~1(b) %, 3600-5800/- +iy

Ty

p——
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9.

senloritys

The seniority inter-se of the members ench of
the Grdde-I to Grade-V of the Service shall bhe
determined at initial =bsorption according to

general principles of seniority ag framed b3

State Goverment, ’

Deputation:

A member of the Bervice may be allowed To sarv
on deputstion or on foreign service terms in

pest under the coatrol of the Central Governmont

or Stote Covenment/Government Companies/Local

Aufnﬁrltj Undertakings or Institutions receiving

grant Ifrom the Government on such terms and
conditions ag are admissible under the ord:rs
the State Government for such purpose,

Lecve,Pension eto,

Lesye, pensinhs -nd other conditions of the
Service nf 2 member -appointed to the Service
shall be as »dmissible to officers of sgual
rank of the tq e Government.

AR officor op

rpointed to the Service mnay be
r¢ ulred to serve anywhere in Tripura wherover
he/she is nostoed,

Relaxation

Where the Governor
it is »o cessry  or
mav, by order, for
in wiiting, k
Commission relax Q—J : bhn quv1g1:;
these Rules wifh raespect €0 any cl=ss or
category of wersons or posgte,

the oplalon that
adient so to do, he

CVINES S

ot e s et T

=
0}

pE2

T

and

{on

411 provisions of the previous rules and
orders, #§ -y, made in this b
hereby repnealed,.
b
Notwithsta ndlng ouuh reve=1 "0y

appointmest gode  order issued,

]

o

o
=D

the



sction taken or anything whatscever done under
the rules and orders 85 repeal shsll be deem
to have been made, issued taken or done under
the corresponding provisions of the Rulesz,

Iropsitiopal arrsnperent:

On and after commencement of these Rules =il
until personsare appointed or recrulted to duby
post in ;ccordance with the provisions of Trese
Rules, such post may continue to be held b:
officers who =r¢ holding such posts at the
commencerent of these Rules as if these rul s
have not come into force,

These Rules shall conse to be in force aft.r

2 period of two verrs of such periocd as may be
decided by the Government from the date of
comnencemaeat of %hcsm Rules.

® .

lm iplinary ~nd other matters

. -~ ——- o mp——

The Member of the Service shnll be under th:

disciplinary control of the Gﬂv;rﬂwent and

subjtbt to such control proceedings may De Ifawn
Cagainst Them in accoprdnnce N’t” the provigions

_ f the Central Civil Service(Cl-ssificetion,

Control nnd Appenl) Rules,19€5 azs adopted b

the Govaeramont.

In respect of other o which provics inns
have aot been mada in t: > Rules, there sh-TX
be guided by the ; nble to the
officers of th or status of

the State Gover:

Inte erpraootiong

T oany gussticn =rises a5 to the interpre “L&ﬁ‘
nf tnsss Hulez, the zame 3hall be decided
by the Gnvarnnr,

In regarcd to.mattess met speciflcally covered Py
these Rules oy Ly regulations or order issued
thereund r »r peeinl orders the members of
the Service sha e governed by the Rules, ;
regulaticns and seders applicable to carrespatk
nfficers serving in necordsnce with the affaiss’:
»f the Goveroment,

Q1



26, Power to mnake repulstions:

ES
The Governor may make regulations not inconsistent
with tThes. Rules, to provide for !
which grovicions 1g necesgary or
the purpose of giving effect to il.cze

27 . Specinl provieion for Scheduled
Cnste nnd_gcheduled Tribes

Avpointment to the Szrvice meode by direct
recruitment or promoftion shall T subject ©o
the ordef' regarding soecial fﬁpfubbﬁh“ﬁifﬂ
in the Service for the Scheduled Caste -=n

S

Soheﬁuluﬁ Tribes issued by the (overament
from time fto time, .

28. Opticn :

The Pxis*if; incumbents holding =sny of tho pnsts
mentioned in the First Schedule on regul-r basils
may excrcise sption to remain outside the
Service within a pzriod »f 60 H”yd fron

dnte of sulblicotios of thoezo B

Grzette, Uptien onece cxercised *%“11 [ofS

finadl, ITf the intivstion regerding optilon
ot

is not roeceived Jlt‘:q &M dnys, the Gover wmeant
servant zh=ll bz desred o have spted for
this Zervice,

Note s~ The cxisting incumbents nnll ﬁ‘fa
include the efficers who > outoid
the parsnt service on Copuitation or
nn lien or on study lesve stc., of
the date 9f publichtion of these
Rules in Tripura Grzetve,

N .
NN
AP e
s ‘wi\ﬂ

P
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FIRST SCHEDULE
( VIDE RULE 4(1i) ) S
¥

The total strength of the 'Triocurs Agricultury
Service' shall be as follows:-

Add 1% for lenve reszrve/ .
training/deputticn v ochacies 37

TOTAL T.a.3.-V @ Inels

Resenarch

post Agroaomist/p
' Pliat Pthol logist/
50il Scienti Togist/
Soil Antlyst/Seed an lyst/
-~ At

Fertilizer an- 3>t/“”‘L
Protection Chemicnl an~lvet,
Fralt Spacislis T/Vﬂcf*‘?l'
‘;71““/AﬁgrloJ1tu,lgf/
wtion Crouv Shrecinlist/

_ it Preserv 1%19u Su»CLﬁllot/
‘ Sail & Vi r oot

- _ Specinlist/agril. Si&ti icinn 27

IS 0
o

fa D]

Assistrnt Directer en

- 5

107

442 10% for lenve reserve/
tre lnllé/d soutation f
voeraciss

10

e ———— o s

TOTLL Toa. 8. IV - e

,f'ég ;{a.é’
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T.J‘A.S. I(t’)
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TM%M

otal Strength of agriculture Cadre

First Schedule

(Contdyl)

Duty Post

e

District Agriculture Officer/
De)trlct Horticulture Offiger/
Dy.Director of agriculture/
S}.aOl¢ Survey 0fficer/Dy.
Soil Conservation Officer/
Dy.Director of Horticulture/
Horticulturist/Vegetable Seed
Production Officer/Dy.Project
Officer/Sr.Scientific Officer/
Principal,Gram Sevak Trg.Centre/
Sr.agronomist/sSr.Plant Lrecder/
Sr. Analyst/Sr.Fruit Speciolist/
Sr.Vegetalle Specizlist/8r.
Floricul uris t/jlﬂtflci Fodder
Development Officer/Dy.Director
of ianim~l Busbhbradey (Fodder)

enve reservel
tntion vocancies:

:‘E’

.Director of Lgriculture/
.le,ti&f of Horticulrure
Director of animnal
sbandry(Fodder D“”)
U\ﬁ'lﬂthuLLST Snil
urvey Officoer.

y

Ly
L:,f"\

LAG AN for lenve ressrve/

e
4 . - . U - _; .
L;HlﬂLﬁg/?betltACJ ecancies
E
e ey T
AL R .L.;‘..S. Il

—

e

r of arriculturc/
¢/8nil Conservation
1

eave reserve etc.

T\J.! AL ._cf.a. "“j..(‘b‘\}

Director of Agriculture/
Director of Horti,& Scil
Conservition/Director(State
had Use Bowrd)

Add 10% for lesve resorve otc,

Total T.4.5. I{a)

x

i

Seprvice

Streasth

29

I

—

y
ra

A

LU B

@05¢?17+h5$
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SECOND SCHEDULE .-

1

Method ¢f Direct Recru

itment to T.A,S. Crade-V tosts,

1. Namber of posts

2. cale of pay

3. Wnether selectlon pos
. non=-selection post.

b,  hge limit for direct
‘recrultment.

W
L)

Educatignal and O‘} hey

P

(_;L\C-.L._.._.:L(J_i 2O V‘@CUJ.I‘Q
for direct recrults,

- 405

Be

- 1,2000-4410/-

De

T oor .
i= Selection post.

tw 35 years, Relaxable by 5
= years for ST/SC candidates,
Government Servants and
other categories as preg-
cribed by the Government:
from time to time,

50

- k) Fssential : A Bachelor
a Degree in Agriculture/
ortlculture from
recognised University/
Institution,

B)Desirable: (i) Knowledge
of Agro~climatie condi-
tiocn of Tripura.

&ll) ‘riowledge of Bengali,

1. lName of the post :-

@

sgrenond +/§1amt Breeder/Plant

Fa LD‘lest/ 1st/801l
Sci ist/Memat i gist/ Seil
Analyst/Seed Analy st/Fertjliser

Chericel inalyst/Fruit Specialist/

Vegetable Specialist/Floricultu-
rizt/Fizrntation Crop Specialist/

Frult Preservetion Specialist/
Suil & water Management Specia=-
st/agril. Statistician/Senior
Iﬁstruct@r(Crop Husbandry)/

1ior Iastrmé%or(Entomalogyl/
Senicr Instructor(Plant Pathqlogy)/
Senior Instructor(Horti)/Senior

o ' . £ © o= L B ] . Y

o
o)
!



Scale of Pay ;-

Whether Selectiocmn:-
post or non-selec-
tion post,

Age 1limit for

Y

Bducational and
other gualifica-~
tion recguired

for direct recru-
its,

as
1

Method of recruit:-
ment whether by
promotion or by
deputation/trans-

fer and percenta-
ge of vacancies to
be filled up by
various methods.

{(Second Schedule contd,)

55.2100-45%0/ -

Selection post.

35 years, Belaxable by 5 yiirs
for S8T/SC candidates, Gove mment
servantg and other categorli:s as
per Government current orders

For promotees from Gr.V.
A) Essential :

¥M.Sc. in the
relevant discipiine
with Seven years

experience in Grade=V,

For cirect recruitment:
B) Essentials (1) Bachelor Degree
in Agriculture/Horticulture from

recognised University/Institution,
(ii) M.Sc, in relevant discipline
naving three years experience

OR

Ph.D.in relevant disc
orie year experience,

ipline with

100% by promotion from the Officers
of Grade-~V having prescribed guali-
fication failing which by direct
recruitment.

Contd,

™



THIRD SCHEDULL

Recrultment to Tripura Agriculture Bervice through
Iripurs Public Serwice Comrission,

(a) Application for direct recrultment z-

Candidates for appointments by direct recrit-
ment shall apply before such date in such # frowm
and in such manner as may from time to time be

prescrived by the Commission,

(b) Eligibility =

1) A citizen of India or

2)Y a subjeét of Sikkim or

3} a perscon of Inaian origin who has migrated
{rom  Pakisthan with the intention of
permanently setdling in India,

Provided that, subject to the issue of
eligibiiity in his faveour, a subject of Nepal

or a Tibetan who came over to India may :1so

Provided further that, a candidate ©x longing
to cate ory above muct be a person in whese faveur
a certificate of eligibility has beern given by the
Government and if he/she belongs to cate:osry (3),
the certificate of eligibility will e vi lid only
for & period of one veoar from the date of his/her

e

. ' appointment bhevond wiich he/she

_; ~

weild be retained
in service ounly if ho/she hzs become a citizen of

india. : e

£ candidzte i vnose case a certificate of

eliginility 18 neoszssary may be provisionally

appointed sutizct to the necessary certificate
weivyg issusn in fdis/her favour by the Government,
]x;%?‘c Contd,



{(Third Scheduls contd,)

(c) . The age 1limit, educational qualification and
~ experience for direct recrultment to the service
shall be as laid down in the Seceond Schedule.zxrd
e &
Provided that the upper age limit shall
£ 8,070 .

s
displaced personsg other special czlepgories i:

relaxable by five years in the case

accordence with the general orders igsued Iro

time to time by the Government,

(d) A candidate must satisly the oppointing o thovity

that his character and antecedents are such 5@ to make
his/her suitable for appointment to the service,

final -

1

(e) Decision of the Commission 1

The decision cof the Commissiocn on the gu-stion
whether a candidate does or doés not satisfy wny or

the reguirements of Clauses (b) and (¢) shall be final,
{(f) FExemption :-

The Government may modify or waive any ol the
reguirements of Clauses (b) ang {¢) vhen an ¢ nointment
for work of =z special nature is To be made ar i it is
not practicable te obtain a suitable candidat. who
fulfils all the requirements of those rules p:ovided
that any of the requirecents of Clause (c) =P =1l not
be waived except on the advice of the Commission

(g) Pnvsical fitness of the candidates :=

A capdidate must be in good mental and bodlly
health and £

interfere with the discharge of This duties =2 an

frce from any physical defect likelv to

officer of the service. A candidate who {after such
physical examination as the Government may prescribe)
1s found not to satisfy those canditions will not be
appointed.
By order of the Goverunr,
5 ( o
\_‘\ -:L\". - - e
# g - .
~aW ( Shyamal Ghosh

Principal Secretary to the
Government of Teimirs .



-

oy, AT

,:a__ﬁ_
ﬁ,.m

e
e

=

verornent o

Jn

¥
&
s
oy

3

wi 35 der

PART

=)

S

v

t Trgas

<

VHILE, SROver

the dieh {

o
u
£
T
&
e
O
=

f3overn

o

I~
55
[

Sarch,

3

%
4
L
£

i

fR1s3

42

v

<

conferred

PELS

& pov

enf

e RS

Coms

4

itle

e

Shart

e

Py
4

-

13

3

st
iz

et
o

e
Briilews

"

e trah




st

Ey

@
1
1
4
;
K

3 Bgid e

T T S
Aatdealiigy o

=

perers

TN
FE R Y

L




X No, 084 Regisiered Mo, [N B, 930

‘ TRIPUKA GAZETTE

’ “Published by Authority
“EXTRAORDINARY: iS?{UE
Agﬁrm!a i r!ddv Aug,lh! _ E9}7 A 1, Ss dvang’ {7 l‘)l‘-’ ‘) F{.
PART 1 Ovdess and “Motificationg by the Goverpoent o 3:_-{;3,”[“,
the High Cowrg, Government Deasinry ele
GOVERNMENT OF TTRIPURA

DEPARTMENT OF AGRICULTHRE

B, 221 )-Aerh (RsTER 4-9 5 a1, Dated, Aguviadn, the 3 Augast, 1997,
NOTIFICATION |
bn exercine ol the powers conferred by the provise to Acter s M8 Wl the Comititaiion
of Endia, the Governor of Tripern i comsullaton with the Pripoer Pablic Service Comppssion
i pleased Lo make the foliowine roles veamend  the Tripws Avecoitire Seevicr Rudes,
198G namely -
Short Titke and Loy These roles may  be called  the Trpoor Agricolure Service
- Chmmencement {(Sevond Amendment) Rules, " 1997,
2y They shall be deenred 1o have cone mite foree with elfect {rom the
. dale of their publication in the uﬁ‘tciul Gnzette,

Amendinent of 2. In Ride 2 of the Tripura Agrlwlmrc Service, 1989 thercinafter referred
Rule 2 © as the ‘prineipil Rules)

() Clrase fe) of Rule 2 (Definupion) shalt be sobstitated by the

follbwing--

“Service” weans the Tripura Agriculture Service vonsistmg of T Tripara
Higher ug;cu]iure Service (in short. THAS)Y and Tripura Agriculture
Field Service {in short TAFSY ‘

(b} Hi Suberbie (B after the wonrds  Chirst Schedele™ the words and
punctaationnurk T (Comnia) Fourlh Sehedule and Sixth Schedule

shied] bo jnserted. . i
' {c} After the sub-rule (k) of the principal rules the Teflowing sub-rule
" shall be inseried— -

{11 Cddre Controlling Authority -

‘Codre Controlting Aunthority’ means the Secrciary/Cemimdssioner

of th Auuuituw Departwdnin respret’ '>i‘fir:+zlr\ f fo Cirgddeady

oi EA‘» g &nadel of TAPS and the Dyvecror of Azvicslrae
] si*hpﬁ:fi ol h' et el Qnde ity o Y



z Y o Tripuea Gasetie, Extrpordinary ke, Avgue R, (997 A
@;‘;;*;t}mem of 3 m Ruiz‘ 3 n{ Ptmcsp&{ Ruleh - e
(il) f"iﬂ 'mh—! e (i) ilft{.‘r e wards * Tli;mm A;am ult e ,‘sc:wu: the
“words “consisting of the fullowing mnncEy 7 ghall be insevted
(b} below sub-rule (i) fullowmg entries shall be inserted, naniely—.
{a) *iripura Higher Agriculture Service (THAS)
by Tripura Agrdculiure Fiold Service {TAFS)"
{ey, Jc:! subrrple (i), the fellowing sub-rule: shall be substituted, namely-
(i) (&) The Tripura Higher Aariculture Service shall have four
grades, namely-—- .
Name of Givade 'ay seale
(1) THAS Grade- 1|
(i) PHAS Grade -1} | As indicated in Seventh
i) THAS Grade-s-1H0 | Schedule
vy CTHAS Grade—-1V |
{by The Tripura Agriculture Fiekl Service shall have three grades,
 namely - '
Nae of Guude Pay scale
R . F - PRSI
{hy TAFS Guade-— 1| : CAx indienied i Scventh
Ay TAFS Grade. 11| Schedule I
(i) - TAFS Grade- 31 |
{L!} i suberole (il
'(3!} for the wlphabels “TAS™, the alphabets "THAS? shall Le subistis
tuted @
(i}~ forile word and figure “Grade- V7, the word  and tigure “Grade
1V™ shadl be substituted &
: i) after the . word and figure “Grade--IV™ the word and fipure
. ' tand the posts in Grade— | of TAFST shall be ingerted.
Amendment of 4. .In sub-rule (i} of Ruic 4 of the principal Rules— ,
R“]e d ~r.*('a) after the words “strength of the " the words “Tripura Higher
Agricufture  Service and Tripuwa - Agricultwre Field™  shali be
_inserted ; and ‘ L
{b; abier the words " First Schedule™ the punctuation mark™, (cmp?mﬁ."
and words™ F m:rth Schodate and Sivh Schedule respeetivily
shall be inserted.
Amendment of C5 b Ruke 8 oof the principal Rules
Hujr 8

() in the beading ajter the word Crecruitment”, the words in TEAST
shall be inserted



Tripura Gazc%it:, Extraordinary Jesite, Auvpust 8, 1997 AL k4

{h) for: sub-rule (l) -the fniiuwing sulrule shall be substituied,
namely —

“()  Appeointment te Grade e
_ Appointwent to Grade-l shul be  made by promotion of officers having
minium depree of B Se (AgriB. Se. (Hortiy with nof Jess than  three
yewrs regubar service in Grade-lT on the basis of merit with due regard to
seniorily as per recommendation of the Selection Committee failing that by
direc! ,l‘em'uiﬁment on the recommendation of the Canmmission or on enu-w
$ tation.”

(C} suberule (i) shall be deleted.

{d} _SL!["‘]“U[C {i!i) ﬂ!'}\d (iv) §;hai§ hu !C“!HIE!!!}CEGU a8 si'i)"ril]{" fii) ﬂ!!d
(iii} respectively,
(e} Afier sab-rule (3) as so re-nambered oo omission of Rule S (v)

of original Rule, 19849 following subernle shinll be inserted nomely

“(iv) Appeintment to Grade - 4V

Gy Appeintment to Grade-1V in the pests spectficd in First Scheduole
of the Service shall be made by promation of the ofticers in Grade
1 of TAFS baving minimun degece o B, Be (Agrid/ B, Se. iHortl)
avier nod fess thim wesen v, reenlar service g fhat Cirpde on
the Basis of merit with dee regard Lo sonjority as per recominen
daton of the Selection Cermnittee failing that by direct recruit
ment on the recospmendntion of the Conunission or on deputadion,

{hy By promotion of officers to the posts as specified in the Sixth

. Schedule whoe are not baving degree of B. Sel (Apeii/3. Se. (Hortiy
with not fess thas seven vesys of wogotar field service o Grade- |
of TAFS er 25 vears ropulnr fichd service in Grade-l, 1 and Y
of FATS combined  on the busie of merit with due regard (o senfue
rity as per secotymendation ob the Selection Comnittee.””

NOTE - 1) Posts specified in Prst and Sixth Schedule are not inter-
chanpeable.

2) Separate seniopity shall be masintained ie respect of the oflivers
appoinied to Grade-1Y of THAS on prometton ander clivese (a)
g (1) abiove.

(Fy  Suberoje (vi) <hall be deleted,
After Rule 5 of the principal Rele the Ipfesing Rule shalt be inserted -
;i’;«fg{j? ol new SAL L method of reoraipment tothe poat of Greo b ol TAES
Ry
) by Blling op 7500 of the pests by direed reeruilnent having
' minimum degree of B Sco{Agri) {Horti) on recomnendation of
the Conmnmission.

iy by filling up of 257 of the posts by promotion of members of G,
1 oof TAFS having not fess than seven yeurs regular service in that
prade. '



Tsertion oF
e Hule 54,

Asawitdpent of
Wule 6.

Amendment of
Hadde 7.

Aonirgdneng of
Foats H,

Amcndmont of

Bogle 9,

Tripura Gaiktte, Bxtedordiinid 1gus, Aammay £, 1997 ALY,

LR f‘#m}ni:mmnt fo the Gr. 1] of TARR - Appointment to the pogts
e Giradde- U of the service shall fie inade by promotion of members
of Grade-H1 having scven vears expuricnte in that Grade

- L oh an the
basis of sentority.

V) Appuiistment o the Grade-111 of TAES .
pasts in Grade-Ht of the wervice shall he ni
dowrr in Fifh Saliedafe,

S Appolntment fo the
ade s the mgnney Ladd

RO e

iy In respect of those wite e
theit cxperience i pots
siadl be taken inge

shaatbed by fuitind constidutiong,

inchaded in vcorrespoitding  prades

acvomnt for prontotion to nexd higher praie,

} !

) Afer coming over Lo the appropviste grinde of TARS. pity of
the  cancerned: chiplovees shall be fixed i the sane stage of
the pay seales preséiibied or fespeetive prade of TAVS (o
wihich they belung. 1 there s 6., sl sbnges pay sl he
fised at w stage fustahove he st of pay which they are
now drawing,  Afier coming sier {o the TAEFY, Jale of nexd
incienment (DN shall be bl to the wyonl dige of incre-
wment witichy They are mow unjoving.

Y
[y

Reeruitment by promotion o

Cinpdosd Lo Ggde 4V of THAY and
seade-b and Girnded of TALN shnll he jnade wiin HE conenrrener
ol the © omsinsion,

.o {ny I Rule 6 of the f’;'i;lﬂ.‘iﬁ:t% Houdes alier the swords Direcs
ment bt the™ the Teflawing words  “Uirides o
Apriculiure Service  and i the  Graded  of
ture Field™ shall be inserted @l

Ruer i
fripare Higher
Fripuran Agricul-

Fadbowims voles shosdd be ipyerted

{h) irect recruitment fo the Gradess of  TATS sholl be mude on
the recommendition of the Selection Commiifee constitaled  verdor
Rule 10 4B by and the Caommmilioe afer necessary selection shal
fofward Lo the State Gevernment a Hsl areanged is order of merit,
of the candidites who have qguonlifie] By sueh ostandard  os the

Camnuiice may defermine oy selection
7. 0In Hule 7 of the Peincipad iaken ofter <he word ¢

fiest tine the Following werds shiafl be fnserred, “h (e

whatever the case iaay et

viteision” in e
Solien Caanbntbes

& in Bulke # ool e Privcipal Ralon the words wnd beare “mde
and Grade-V™ shadl b webstitated by S Grndead and Grade 1D of FALST

X “ W eg gt T DU
oot Sdsedade pod” e wornds Fifth Selpediube

and alter the wopds 8
renprectively amd™ whnd] be iveried,

9. In Rale 9 of the Principol Robeoin the Deedine after the wareds

CTeenstitation of Uothe words UEriper Ariouive T sedl e eerted.



Tripara Cazelie, Exiraordinary fosue, Avpust B, 1997 ),

.

Fusorlion  of After the Rule 9 of the Principel Ruoles, a5 amendsd 1 e Feinure
sow Rule 9(3) t u 3 1 5 tendsd by the Tripuora

and o(4y, 'f’sgricuiiure Service {Amendment) Roles, G the foliowing Rules shall be
tnserted numcly e

G(3yr— The existing offivers having minimum degree of 1. S¢, (Agriy
B. Sc. (Hortiy in. TAS Gr.o V. who have compleiad 7 (seven) yeurs of regular
service i the posts amd grades on oop before comiveneeinont of these rules shall
be allowed to move o Grade-lV of THAS  and the remaining  Officers of
TAS Grade-V “appeinied - on or belore 3ist December, 1997 shall also move
fothe Cieade-iy of THAS pradondly oncompleteon of then 7 (seven) vears of
serviee in e posts/andes, ' i

Theprosts{Grades rem which the Oflicers move, shall be deemed to have
been canverted auslomalicelly into higher pestsicivades st the  officers shall
acquire the dezgnation of higher posts/Cirndos,

“NOTE @ 1) The existing TAS GreV Ollcer(si whe are allewed to move
aslongwith the post{s) to the THAS Grade-lV vide sub--vule 3)
the sadd jrostisd vacated on promtetion of Ge sadd Odlicei(s) to the
vent igher Grade will come under TAFS Gr. L automatically.

2) Those Officers of Tripura Agricoitere Service Grade—V who have
nof completed seven yours serviee on the date of ecommeacement of
these roles shall continve fo holid the posts/prides 1o which they
were appointed (I they wove to THAD Grode IV,

: Q(4) -~ Initinl constitution of TAVS : -

() A member who s already inosocvice and bolding the post o the raak
of VLW ./Apri, Asstt, or an cgvalest post op oregilay basis shali
be eliphe Loy absarpfioe b Cipsede U ol B UAEY on sl Laaiye ol
serdority subjeel foorejection of unlt s g vecormendation of the
~ Selestion omitiee;
9. () () @ 1
- The existing Asstt.  Apgri. Inspectors aud Fleld  Assistants  who arg
dgawing in the pay scale of Rs. 125028804~ and Ra. [200-3220/- respectively
on or before commencentent of the Rule shall be aflfowed 1o move 1o Chade
31 of TAFE slongwith the post. The said post Do which the Assiston!
Agri. Inspectors/Ficld Assistints move shuil deesn e Puve been converfed
avtomatically iro higher posts and the sawd stuth will poquire the designation
of higher post/pinde, .

pone bbb nopsoed i the tanh of

(i A esshey who wosdrendy b
AT TR st Inspecros *or equivaless peat o veanha beeds hindl by
chigible for abworption i Grede-tD of the TAPY o the basis of seatority
sublcct to rejertion ol unfit o3 per recontmendation ol the Selection Comend
e




5 : Copripurn anreitn, Extraordinary dssue, Sugust 3 1987 AL,

(i) A nivmber who bz alrewdy i oservice and helding the postiof Agris
cultural Ofic ¢ e ; wrcited) e regliar besis shall be eligible fof absbip-
ticar in Crade [ of the TAFS un the basic of senjority subject to the rejec-
tion of unifit s per 1'£conmmm§atir:m. of the Selection Committee.

Note +—The soale of pay of cxisting  poste of  Agdenltural Officer (non-
gayaited) is 1o bBe  enbopeed  from Ra 2000-1410/- to Rs, 2100-
4530 :

{iv) “A prember having no degice o !-\i"{il"%ﬂi!Hfoh)l"t%;LIEEUE'C who ig
alreidy i sorvice and hoiding (he postls) of Supetrintendeidt of Agriculture
(Orehard T bnput/Tarm Monagement) on orepolar basis shall be cligh
ble for absiion fn the post specifled in the Sisth Schedule on the hasis
of zeaiority subject to rejection of wafit on the  recommendation of 1he
CSelevtion Cumnmiftée”

CMote o (1) The senle of iy of eabding oificors holding the pn‘;;«: specified

T i B the Stath Sebedude s 1o be enhaneed from Rs, 28004530/ -

e e e e Res ZIG0-3000 (50 B =500 ot the time of iizm&] uhgorp-
tion.

2) b seniority to be maintdined in TARS Grade-U for the
potsons divect reernits and promotees,

Amendment of - 10 Iy Rule 10 of the principal Rule -

Rule {0 S ' _ ‘ -

' g {2} in 'ﬁub-i‘ult (i) altcr e word and Hgere SGrade-TH the words and

S : : alphpdberts “and ChradedV of e PHEAST bl Do period 5 the
word ond” in betwess the worsd “Cirade-10 and “Grade 110
{0 be -ubstifuted by 770 Alter 10 ¢4 of Rude 10 under the Head-
ing """'h"vfw!" the words 703 A ropreseibitive of the S0 Wellare
Pien aent 7 oshall e bnsevied.

Sub-rule téi) 1 Rale 10 a3 amended by Viipiere Agricaiture Service
(Aoendmenty Rales, B0 may be subddiiated as follows 1

G0 (o) Recruitnicnt {o Grade-l of TAFS by promotion and ini-

tial absorption of officer in Gradgl of  TAFS sball be

made on the recommendatin of o Seleclion Comnitics
‘ copsisting afe—

“Flaen senjor Secrelatics Lo the Governpwat to be nominated by

fhe Chief Secretary and  reprosentatives of  Fribul Welfare and
Scheduted Laste Wellare Departments. Sentor most Secretary
shufl wel oy Chaliman” '

(Hec atary, Apricnlinee <hadl be coopted oy momber; i ovase e
has ool been included oo a0 osenier Beorelaey),
i



Amendment of
itute 173.

Amendmeni of
fyle 15

Amend ment of
s 16,

Comsmbpent of
Bate 28

Amepchient of
T ivcg &

Sehedules

Sevond

Dnsertion of new
gdules

.

LR - i} Ly ¥y
Ao HoopuaT s ¥,
Sodgamy BOTMOT SLIN

i

() Roee aifmens Hy i
shnd' be pede ooy the pedon
conasting of -

: sl ol TATES by promotion
siendasion of a helection Convmifter

;
Orecior of Agrieulture = Ehikman
Administrative Udlicer (Apri - Member
An Ofcar of other depariment - Member
e be nominated by the
Chigf Sioretary.

et F RPN T I AN S
Heprbsentitives of Taildl Welfars
and Beéhahilsd Uhdths Wallafe
Drepurthesils -~ Mesber,

1 Rule 13 6F the Privcipat Huoles the words nod fipure Yvie. Grade-1

to Grade-V as the case oy Be” sl be delered.

12.

For Rele 15 of the Principal Ruley the {ollowing now rule chall be

o

substituisd, conidle- -

IR
13,

't

i,

Yih fas and allowaneex:

The e seide of Sy wdieidsibie b the sndbers of edeh clads of
service su Nfferrat Fiengd ;
appeided o thewe vules

BRSNS

i ihe Sevenih Scheduie
In Buie 18 of the Principal faile
! i

(@) for ihe word did |

IV shatl Be suheid
(by aftes the word “of the” the words rioura Higher Agricolture™
©oshiad L dnseried
{2y after the  word

Cerieees

ve Mlvade-V7 the word snd figare “Urade-
ol

pug

=

— L O S iy
ard EERLEE “unit that of

e i,

U D drpede il

Boagde o

Setcdab T the cebs St oy Feargh Scelee

For First and Second Schedule of the o7 mal Raedew, the Tolosving,
noew Schedoley shill reapeetively be osubstitned hamely

Pirst Sobodule i

1 TR U A PR AN L FLY TR RN S [V 3 RN
second Schedube 8 o
Alter Thied Boheiile of the principel Bal o 0 [hllsvinge pnew Sche.

ditfes wowlht be inse LTI SO

©Fourth Beheduls

Vifh t Sehedate b demelneesd copaynte heedd
Sinth Sohodul \

Aeventh Soivedode




PO SoiEn UL
sew croiT [N
oA RULE 44y

The totalsirength of the *Wripse o fligher Avposiiore o 7 shall be as follows -

Grade hety nosl Strangth

THASLY
Teaching post. REIGT , _ 6
Hezearch post Agrvoapmist/ianl Bre s:;dc:g-fl?l;mt i-":f\“',‘m4.s:.ni:z&.g}jut»:;m ologislf

iy

f5o nabystifend Analystf
Hanl 91 otection {) ~ni 3 Analvat/Frait
Specislit/FloteuliurisUP lantation
Preservation Spetalist/Seil & Water

1
[ ,‘% b 'f l‘ W 11 2 o
Vi agtvi o me {eringialy

; s . Siatistichin, 2
General post Fostdaad Hi.u;w;- 278
TG0, Fop feave reservelirgd .sm,ﬁr {’if.‘ﬂm&ti@i} VROENCIES 20

Votal THAS-TY 335

TiiAL-1lk Fristriot agrenliuge Oflce/Districl Deriiouitare Ofeer]
Ty Vvl St Bmrvey Officerf Dy,

Piivector  of Hlovtivuliure/
Gificer/ Dy,

. o atut s o N i d s it B
gy Seleiiic Odjcer/Prmeipnd, Gvan Sevek

e f S Apronomist/Se. Plani Brecder/Se, Anaiyst]
L

Sy, frali SoeclalisiSr. Vesmiabis Speciplistf

1
Hordcu sl

Sy [ sttt Poodny 1:c*'<:‘=«3gn';;cm Cficer/Dy.
Dircctor of Animal Hushandry(Podder) ‘ a9
Add 10 tur leave sc!';cx‘v’fzfirztsmt 11’{1(‘1)}11.,‘&0]1 vicancies 4

Yot H ;\ -1l iij

THASL L Drecier of Agvieultore/Jt Diractor cf 5Ic):‘iicalizarm.fl-.
i Fizf-*c‘fnr ao Animal Husbandry (Fodder Dev, 55, Tonti-

"zlitisr fridt Burvey $iiioey 10

P10 or leave resevve/traininedepulation vacanciss 1

N "%'iéiizi""izi'?f{}jil»Ei R

THAS Aokedd, v ctor ol Agrivab e ot nlfe /S *ll o~

| i 3

o

Pigvetor of Aprlesfturg/THiectoe of Horticulture & Soil - B
Conservation/iteetor (Btite Land s Beard) 3
b U7 Yo leave tosetyve nic : !

Teinl stienaii of Tripwers Hiphor Apricoliue Servie

1R T 306

i



4.

7t

Pripnng Onseile

METHOD QF DR

Mame of the post

Suale oY pay —
i

Whether Selection post o

non solection post

Agre Lo Tor

CFenruifpneng o

Educations) and other
auplifleaiton

RITES R R T

Biothod of recruitmgnt v

by prowction or by deg

H

Lo or and DoyeLRia

Ciok o bro e

nieihous,

COT ABCRUFTMENT IN TUHL AL 8. GRADEIV ;

pests oaly)

e /'i-;:l‘-:;!wmiﬂi'! Hant Broeder/Flant Patholagiot/Fntemola.

=i Bofondis *,-";"f'-£mn_:.1i.<,=§ optilfsoil Analyst/Sesd Analy.
.sti,’i"?w:;"‘i"i:\,f "1 nelyst/Phant Proieciion Chemical Analysy

irwtkm“g.”- “;§§s>‘=_

sy Horculturist/Plant-
smtion  Specialist/

u Crop, é:p%cmizhi.u‘;'uit

f‘:‘ﬂi! S Water Minmwsoneni Meacialisy

statsieinalfenior insvrgcior (Crep. Husbandary )/ Scaior
spoHetomolewe Y B Testonctor (Bt Path.

HEEA

y)/Eeeior fastructon (hiortiySenion Lustructor (Solt

- in Aeventh Sehedue Selceiion post.
: Sobrellon Post
- enns, Helaxgable by 3 vencs for B/80C caudidates,

voviinent  Bupvends aedl othes calogories as  per

Y

sHhabient cwirefl o

Iy

—edfor proroiess from Grade-t of TAES ’

S g o CAprinin dhe redovant disuiphine with
Sovin yoiy exponieace in Geade-L of TAPE
For dircet rocraiiment

By bsunbad toedy Hanseios Desvoe. in Agriculture/

Phovlin il arg cru it pde

sor e Ligversity/hastitution.

g o, Bo{Apg rolevait discipiiog having three years

RSN TRTCEITars

refovanl  dbagipline with one year

Gother by promotiea dreen vhe Gifleers of Geel of
sitions 3ot anvin orescnbod apeadieaBon Failiong which by




5. Bduention and other
guaitheation regirad
drpent Fueriiin

FVIEE RULL- &y

S

Pt

METHOL

flumber uf
for

Scale of pay

diroci reguils

‘s‘.’hgi’uoi Svieciion or

W a-Soloeh

v himidt

+ .
roerinimeat

24
(W on-Liaz uziﬁd

AR
Grzeitedl

[EREITIRINS

il

Fxgranydipary

Eeie, Augnsd AU AL

fL .5 _‘; M))m

TG
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PART--{-- Orders and Notifications by the Government of Tripura,
The High Court, Government Treasury etc.

- GOVERNMENT OF TRIPURA
DEPARTMENT OF AGRICULTURE

NO.F.2-267/Est1/2009- 1 o/ 247306 Daeg, Agartal, the D th Jumary o

NOTIFICA_T_I_ON -

In exercise of the powers conferred by the Proviso to Article 309 of the Constitution of

India, the Governor of Tripura in consultation with the Tripura Public Service Commission, is
ipura Agricufture Service Rules, 1989
{hereinafier referred to as the ‘Principal Rules’), as follows ;-

pleased to make lhe.foilawing rules furtheft«':a érﬁend the Tr

Short Titi_e and

Commencement :- {1) (i)YThese rules may be called the “Tripura Agriculture Service

{Third Amendment) Rules, 201 27

i} They shafl come into foree on the date of their publication in the
Official Gazetie, ' '

Amendwmentof  (2) In the Tripura Agricuit‘u.r.e 'Séwice Rules, 1089 {herein afler
Hule 9; referred 1o as of Prfnéipaﬁ Rules), in r_uie,_jw S, 7
(D Sub-rule (3) along with its foot Notes (1) and (2) shall be omitied.
(if) Sub-rule “(4)" js renumbered as:Subwru“I: “(3)7;

(i) Sub-rule (43 () (a) is re-numbered as Sub-rule “(3) (iy".

Amendment of {3} Yor existing Firg Schedule 'j.apperided 1o the Principa) Rules, the
First Sehedule:- following schedule shall be substituted, namely :-




“FIRST SCHEDULE
[{VIDE RULE — 4(1)]
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The total strength of the “Tripura Higher Agriculture Service’ shali be as follows —

Sl
No,

Grade

Duty Post

Strength

THAS, Grade-1
(Gazetted)

Director of Agricultare
Director of Horticuliure & Soll Conservation

' Director of State Land Use Board

Addl. Director of Agriculture
- Addl. Director of Horticulture
| Addl. Director of Soil Conservation and Land Use

TOTAL

Add 10% for Leave reserve / T raming / deputation vacancies

P2 (PO U SRS RS U

3
]
!
|

Total of THAS, Grade -}

THAS, Grade-IX

Joint Director of Agriculture (Planning and Budget)
{Gazetted)

3emt Director of Horticulture (Planning & Budget)

| Joint Director of Soil Conservation

Joint Director of Agriculture (Research)

Joint Director of Horticulture (Research)

 Joint Director of Agriculture (Training & Extension)
Jomt Director of Agriculture (Proforma Cell)

" Joint Director of Horticulture {(Vegetables & Fruits)
Joint Director of Horticulture (Training & Extension
Joint Director of Agriculture (Crop & Fertilizery
Principal, U.G.T.C.
Joint Director of Agriculture (Fodder Developmeny) 1 1
B TOTAL i2

!

B

; {

l
wwmwm»—a—amtwmmu-\lw

|

]

e o

Add 10% for Leave reserve / Training / deputation vacancies | | 1

Total of THAS, Grade — 11— 13
Deptt. Wise posts
Agri Deptt. - (11+1)=12
ARD Deptt. — (140) = |
Dy, Director of Agriculture / Dy. Director of 34
‘Horticulture / Dy. Project Officer
Dy. Soil Survey Officer
Dy. Soil Conservation Officer
Senior Agronomist
Senior Plant Breeder
Dy. Divector of Horticulture{(Landscaping &
Gardening) e
Dy. Director of Agriculture (Soil Testing) }
Dy, Director of Agnculture {Fodder Devempm{:m} ]
ARD Depr!

THAS, Grade-111
{Gazetted)

I ] B2 e |

Dy Director of Agr:cuitur& (Rc%earch} |
Dy. Director of Hosticulture (Orchard) 1

e e e e

T T Y
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Dy. Director of Agriculture (Seed & Quality Controf)

Dy. Director of Agriculture (Planning & Budget)

Dy. Director of Agriculture {Development)

Chief Seed Centification Officer

Dy. Director of Agriculture (Extension and Training)

Dy. Director of Horticulture {Extension and Training)

Dy. Director of Horticulture (Planning & Budget)

Research)

Dy. Director of Agriculture (Statistics & Marketing

Dy. Director of Homcuiture {Floriculture)

Dy. Director of Agriculture (Meteorology)

Dy, Director of Agricuture (Pulses £ O Cards)

Dy. Director of Horticulture (Vegetables

_—

Dy. Director of Horticulture (Seed & Planting Material) i

Dy. Director of Horticulture (Post Harvest

Management)
TOTAL 56
Add 10% for Leave reserve / Training / deputation vacancies 5
Totat of THAS, Grade — Il - 58
Deptt. Wise posts

Agri. Deptt, _(49+5} 54

‘ , ARD Deptt. - (1+0) = 1
THAS, Grade-IV {Garetied)
Teaching Post | Senior instructor 10
Research Post | Agronomist 2
Piant Breeder 2
Plant Pathologist - I
' Entomologist 2
Nematologit R
Sail Anajyst 2
Seed Analyst 2
Fertilizer Analyst 2

Plznt Protection Chemical Analyst

Fruit Specialist

Vegetabie Specialist

Spices and Condiments Specialist

!

 Floricultarist

|
f

|

| Plantation Crop Specialist

Fruit Preservation Specialist

Soil & Water ManagsmanSpeciaiist

Statistician

- Agri, Economist

Lgaf Anaiyst

VS JRSUN NG S NE S [UUEUR Y JPR U UNPy iy pU S

Bio Fertilizer § Sp&mahs’ o

i
!
-
i
L
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“General Post Supdt. of Agriculture / Supdt. of Hoﬂ:zcuiture & Soil 54
Conservation 3
| Asstt. Director (Agriculture) 39
o] Asstt. Director (Horticulture) 40
i Asstt. Disector (Soil Conservation) L
Seed Certification Officer 9
Asstt. Director (Fodder Dev.}, ARD Deptt. 3
: ' TOTAL | 213
o R Add 10% for Leave reserve / Training / deputation vacancies | 21

Total of THAS, Grade-1V - 234
Deptt. Wise posts
Agri. Deptt, - 210421} =231
ARD Deptt, - (3+03) =3

Total strength of Tripura Higher Agriculture Service (THAS): 234+55+13+7= 3097

Amendment of {4) In Second Schedule of the Principal Rules, under the heading “METHOD
Second Schedule: OF DIRECT RECRUITMENT TO T.AF.S GRADE - 17, the figure “1877,
: as appears against number of posts. shall be substituted with the figure

#3837,
Amendment of {5) For existing Fourth Schedule appended fo thé’?rincipai Rules, the following
Fourth Schedule: schedule with foot notes contained therein shall be substituted, namely:-
“FOURTH SCHEDULE
[(VIDE RULE-4(3}

The total strength of the “Tripura Agriculture Field'Séfﬁ:ée,’ shall be as follows —

Cirade Duty pggji o B &Eﬁgﬁ
CTAFSI Agr. Aqsrstant/\f L\ff—mmm SRR T 1251
(Non-Gazetted) Add 10% for leave fessrveftrammgéc;}utaﬁm wae,am:res efc. 125
T o Sub ’Fota! GfTAFS {1 1376
TAFS-1I Agri. Inspector/Horti Inspector.. 305
- {Non-Gazetted) Add 10% for leave res;weftralnmg/dapmataon vacancies ete,
....... 30
o T ’%ubTota of TA‘“S g{ 3%
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TAFS-1 Agriculture Officer
{(Gazetted) Direct Recruitment 348
By Promotion 15
Total 463
Add 10% each for leave reserve/training/deputation
vacancies etc.
Direct Recruitment 35
By Promotion i2
Total 47
Sub Total of TAFS-] {Direct- 383 & By Promotion- 127} 510
Grand Total TAFS 221

Note -

I. The existing 123 Nos. Officers of THAS, Grade-[V who were moved from TAS, Grade-V to
THAS, Grade-1Y along with the posts as per provision of Rule 9(3) of the Second Amendment of
TAS, these 123 Nos. THAS, Grade-1V Officers (UR-98, SC-25) with their existing seniority shall
automatically come under the permanent strength of 234 of THAS, Grade-tV {including 10% leave
reserve et} in First Schedule and at the same time the said 123 posts/ grades which were
automatically converted to THAS, Grade-1V from TAS, Grade-V under Rule 9(3) of Second
Amendment of TAS, these 123 posis shall be vacated and shail come under the permanent strength of

383 (including 10% leave reserve etc.) in TAFS, Grade-KDirect) automatically in Fourth Schedule.

2. The Department wise duty posts of Agriculture Officers (TAFS, Grade — 1) will be as follows —
i} Agri. Department — (421443} = 464
iiy ARD Deptt, — (30+3)=33 Total = 510 posts.
iii) TW Deptt. — (9+1)= 10
iv) TRP & PTG — (3+0) =3

3. The Agriculture Officers (TAFS, Grade — ) of Agriculture Department will be posted in Agri. /

Horti. & SC Sub-Division Level, Sector Level, Farm, Orchard, Agri./ Horti, Laboratories etc. Posts of
Agriculture Officers (TAFS, Grade ~ 1) in ARD Deptt, TW Deptt and TRP & PTG will be filled up

from direct recruits.™
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Amendment of {(6) For existing Sixth Schedule appended to the Principal Rules, the following

Sixth Schedule: schedule shall be substituted, namely -
“SIXTH SCHEDULE
(VIDE RULE-4)
1. | Name of the post ) : 1 Superintendent of  Agriculture (335567
______ ] Superintendent of Agriculture(Farm)
2. | Number of duty posts . | 16 (Sixteen) Nos.

3. | Scale of pay o As mentioned in Seventh Schedule

4, 1 Qualification ' : 1 7{Seven) years regular service in Grade — 1 of

e TAFS or 25 years regular field service in total, |
5. 1 Whether Selection or Non- Selection | : | Selection post”

L JMRE)SI

4
..... - i ‘ |

By order of the Governor

A5 04D

{(Animesh Dasy
Under Secretary to the
Government of Tripura

Printed at the Tripura Goverliment Press, Agartala. 6
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PART--I-- Orders and Notifications by the Government of Tripura,
The High Court, Government Treasury ete.

Government of Tripura
Department of Agriculture & Farmers Welfare

NO.F 2(142)-AgritEstiy2017-18/P-V/1336G1-430 Dated, Agartala, the 171h November, 2014,
NOTIFICATION

In exercise of the powers conferred by the Proviso to Article 309 of the Constitulion of

India, the Governor of Trpura in consultation with the Tripura Public Service Commission is plaaserd

to make the following rules further to amend the Tripura Agricullure Service Rules, 1984 and

subseguent amendment Tripura Agriculture Service (Second Amendment) Rules, 1997 as follows:

Short Title and commencement:

1. These ruies may be called the " Tripura Agriculture Service (Fourth Amendment)
Rules, 20187
2. They shall come into force on the date of their publication in the Official Gazelte.

Amendment of Fifth Schedule: For existing fifth schedule appended to the Tripwma
Agriculture Service (Second Amendment) Rules, 1997, the following schedule shall be
substituted.

Method of Direct Recruitiment in TAFS Grade-H(Fifth Scheduted)

1. Number of Post 1376

2. Scale of pay As specified in the seventh schedule and as
modified time to time by the State Govt

3. Whether Selection or Non-selection post
Non-3election post

4, Age limit for direct 40(forty) years relaxable by 5 (five) years for 3¢
recruitment & ST candidates and as amemded time to time by
the State Govt.
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Educational & other (A) Essential :
quaiification required (h H.8 (+2 stages) passad from recognizaod
for direct recruits Board with science

(B) Desirable:
(i} Knowledge in Bengali/Kokborok
(i} Knowledge of argo-climate situation of Tripura.

Mode of recruitment Through writters examination on 100 marks. Guestions
will be of objective/Short/MCQ type in English. Duration
weuld be of 3 {three) hours.

Syiiabus of i.  Agro climatic Weather, climate, major field 50
axamination situation of Tripura crops, fruits, vegetables, nuts, nenks
spices & flowers of Tripura, soil
as a medium for crop growih,
plant nuirienis, chemical
fertilizers and organic manures
for production of crops major
pests and diseases of crops in
Tripura, Agriculture hased

insctustries.
ii. General 20
knowledge relating miaarks
to Tripura
i, Current affairs 10
marks
. Knowledge 20
of English marks
Full marks 100
marks
Savings:-
i} Nothing in these rules shall alfect reservations, relaxation of age limit and olher

concessions required to be provided for the Scheduled Castes, Scheduled Tribes,
Ex-Servicemen and other special categories of persons in accordance with ordar
issued by the State Government from time to time in this regard.

By order of the Govearnor,

B. Debbarmin
Dy. Secrelary to the
Govt, of Tripura,

Printed at the Tripura Government Press, Agartala.



